No. G-20011/01/2013-RH: (A/c)-Part. i1
Governmerit of kndia
Ministry of Rural Developmont
Department of Rural Development
' Rural Housing

Krishi Biawan, New Delhi
Dated:21™ May, 2018
 Secretary/Principal Secretary/Additional Chief Secretary (RD),
State Government of Haryana/Himachal Pradesh/Jammu & Kashenir/
Punjab/Rajasthan/ UﬂagyﬁdazshﬂUltamkhand

Subje_ct: ‘Minutes. of the Empowered Committee Meeting to. Appraise and
‘ Apyprove, Annual Actiow Plan of the Stutes utder Pradhan Mantri
Awass Yojana (Gramin) for the Financial Year 2018419, ~

Sir/Madath,

I am directed to refer to the subject mentioned above. and fo enclose herewith
Minutes of the Empowered Committes Meeting held in the month of March, 2018 inthe™
Ministry to-Appraise and Approve Amnual Action Plan of the States under Pracdhan Mutitri
Awaag "Yojana, (Gramin) for the Financiel Year 2018-49 for information and necessary
action, o : '

- | Enok: Asabove

Under Secretary to the Government of India
: . Tel: 011-23097048

Copy: to:

i) - PPS to Secretary(RD)
i)  PPStoSSZFARD)
iiiy  PPSto JS(RH)

iv)  PS to Director(RI:1)
¥ PStoDirector(RH-1T)




VINUTES OF MEETING

State of Uttar Pragdesh
Date: 22 March 2018

L Action {aken-ont getlonable points ay dtsm:_rs&ed diering the EC meeting for Aunual get
: - . Plan 2016-17and 2017-18 B S

1, Status of mapping of SECC villages to PMAY-G Gram Panchayats in ﬁwaasSbft:ﬁ SR
The state reported that ‘mupping of all '58-,69'5' Qaps has been completed, and number: of
baneﬁcimﬁés'-ﬂn.'Pﬂnwncm Waitlist (FWL) as o 13 Margh 2018 is 23,64,110, No issues have

 been reposted iy the Stute in mapplug. ' ' ,

2. Yinglisatidn of Pormanent Wait Lists (PWL) after (ue verification. by Grat: Sabha mid
_thnoug&.the_. Appeilate process and entering the same 0% AwansSolt, As reported, Stase has
uploaded Gram Sabha resolution for 54,790 GPs on AwaasSoft, and PW1L. has béen tpladded for
51,097 GPs. The State hus proposed 2 Gmeline of 31% May 2018 for upioading Gram Sebhe
Ra&olﬁﬁiﬁm and PWL completely.

3. Chan_ge?’ﬁiﬁlt‘aﬁmder--nf. tapgets or reallocation within categories i viewe uf'-uzi;w“nikﬂﬁiilt;l of
Deneficiaries ' ' _ _ - _
Due to 'ha'a%_i_jahility of beneficlaries in SCIST category, thie Stage has mquesg.e&- for realigoation
of 80,000 benefigiaries 10 ;g;enem}ucrx'teg-wy-.qJ.S(R:'H)_ informed the Stit thiat @ separate BE -rﬁeéﬁngg
will be seheduicd:m-di&mm’:i"tlm-iss,ur:.. | E '

4. Status of Landless beneficiaries _
The state reported that out of 1,023 landless beneficiaries identified: so far, 239 have been
provided land on lease 1o construet houses, It was also- highlighited by the State; 'ﬂiﬂi in some
 yiflages there is no landl available to be teased, and bmmﬁsﬁ-ai{ies--d& not waptto wove-te other
villages. . ' ' ' '

5. Saturation of priority G¥'s as per Annual Action Pran 16-17 and 14-38: the fallowing Status
' of priority GPs has-been provided by the S‘lﬁle;.ThﬁG are 94 SAGY phiase 1 GPs inthe State ot

* of which §7 bave been saturated, 71 out of 82:GPs have been saturated for SAGY Phase 11, an-d
28 out of 47 SAGY Phase 11 villages have begn saturaled. 53 ouf of 106 RURBAN GPs, 3183
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MINUTF 's OF.MEFTING
State of Uttar Pradesty
Date: 22" March 2018

Aﬂiimr faken 4T ar.!rormb!e pa."nfs ay diseussed during rhe EC meeﬂng ﬁ?r‘ Ama' il At
. Plan 2016-17 and 2017-18- .

Status of mapping of SECC villages to PMAY-G Gram Panchayats in AwausSofey

Tha state reporied that mapping of all $8.695 GPs has been completed, and number of
benaficiarics an- Permanent Waitlist (PWL) a5 on U"‘ March 2018 is 23.64,110. No Issues: have
been reported by the State in mapping, J
Finalisation of Permanent Wait Lists (PWLY after due verilication by Gram Siblia and
througl the Appellate process and entering the same on- AwassSoft: As reporied, State hag
uploaded Cgam Babha esolution for 34,790 GPs on AwaasSoft, and PWL has been uploaded for
S1097 G, The State has proposed -4 lmnclme of 31° May 2018 for uploading Giram Sabha
Resolurian and PWL campletely.

C ixangefsurreuder cf tar;,,nts er reallocation: mthin categnrim in view of unavailability of
baeuei‘lcm ries

ue §o unamzlab:lﬁy of benefickaries in SCAT wategory, the State tias requested for reallocation
of Mbuner;ﬁaum 121 gﬁneml category. JS(RHYinformed the State thnt a sesparatﬁ BE me:stmg.
wi ! be sehedulisd o discugs the | issue.

Status .afhlﬁd_;tm beneficiuries :
The state. l‘ﬂpﬁi“rﬁl that owt of 1023 landless beneficiories identified so far, 239 have bean

provided land on lease 1o constriot houses. 1t was also highlighted by the State, that n sore _

villages there is no land available to be lensed, ahd benoficingies do not want-to move. to- other

villages.

5 Saturation af priority GPs as [)er Annuu[ Action Plan 16-17 smd 17-18% the fallowmg Status

of pricnity CiP's has been provided by the State. There are 94 SAGY phase 1 GPs in the Stite out
of which 87 have been sawrated, 71 ¢ut of 82.GPs have been -t.amrﬂmd for SAGY Phase 11, and
| 2% out of 47 SAGY Phase 1i villages have bégn gatur.atecl. 55 out of 106 RURBAN GPs, 3185




[

out of 11765 ODF, and . 1662 out o-f 6408 DAYNRLM GPa have been saturdted, 1t was also

reported by 1he State-that since Kala Azaar, Mission Antyodwé and aspirational districts were

selected after allocation of tavgets to GPs, saturation of these priority Ps wilh be taken up in the
© 2018-19. '

6. Achiovements againqt_mxmarks for SC/ST and Minority (2016-17 a0d.2017-18)

6.1, As against the 60% C/ST earmark of 345,626 houses in ZBI&.-W; the state. yas reported
sanction of 3.40,326 houses, while 1,537,148 sauction: against a targst of 2,31.958 hwsés in
2017-18. | o .

6.2 As agsinst & minority targel of 92449 houses, - 2016-17, and £3,724 houses in 201718, the
state has achigved 93,892 and 39,5%L re_spec;ive.ty.

6.3, State was asked 10 achieve the shorifall at the-earllest

7. Statusof relosse ofmatehing state share:
‘e State informed that-due State share has, been released against the cantral Share, and there i
po shartfatl '

9, House Design Typologys Construction of Demo "ffnu‘s_ﬁs:-_:md use of locally a\_ra.il_able materialt

g.1. A total of six house desipn typologies has been propesed by UNDEP for the State. It was
reported by Sate that the typologies have peen finalised, and dismminamd:ftp-tm districts

9.2, Constructipn of demonsiration (dome) houses {8 being undertaken-ak-tha block premises, AS

reporied, & total af-’ZlS-demo_-.lw.ogaes 'me;taa“'consiructiﬂm ' |

140, Status of Setting up of PMUs ot State, digtriet and Block tevel -
¢iate PMU has been gotified and set up. [n addition district and Block PMUs ajso have gedicated

members to undeftake PMAY-G implementation

11
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Status cféi)!i\'imgﬁm : . L _
“The State has veported insuﬁ‘ cieqcy of funds under WREGA due to which there is 8 delay in
inuster-roll generation for 90 persoﬁdays under converge.néc' offorts for PMAY-G. Also,
insutficiency of funds has been reporied by the State for toilel construction. under SBM and

NREGA.




Stitus.af implementatioofirpeont iitlatigés of the Misisty .

1. Finalisation of PWL after remanding cases to GPs. Thueline for the'same has been sof as 7
Murch 2018:

The State lias proposed 10 compigte the pi ocess of remanding ineligible cases by 30" June 2018,
So. far the State Has completed the process of remund for 232 cases, but it-ds expected that around

2,00, UOD ineligible beneficlaries will be remanded. Due to the large voluwme of retanded cases,

the Srau, has requested for simplifying the remand process by shifting the removal option ©
distriet tevel, To this JS(RH) remarked that the remand process has been made sumbersome 10
avoid removal of eligible beneficiaries from the PWL. He highlighted that state”s invelverment. in
process is zmpartant, as eligiblesbeneficiaries entitlements.are. at stuke., However, the J8 suggested

that the process can be eased out by providing OTP authorisation to more than orie usets, and’
providing 3006 stage appr oval process at the Sme fevel: IS assumd the State that szmphﬁmt:on-'-

of module will:be considered.

. Status of Masou Fraining

2.1. The State veported that SIRD i nominated as nodat agency for masen training.
2.2, 1t was also hlghhglﬁw that process of sefection of service providers 1§ being completed, IS
encouraged the Stale to undertake mason tralsing © provide skifl certification in- ordl:r to
_ enstie-quality houses in Stite, and also for Improved liveélihoods {or-these masans,

Status of Aadhuany’ Seeding of beneficiaries:
So far the state has entered AADHAAR no. for 3,79.333 hcmﬂmarae.s ot of i(};!S,]jZ

beneficiaries regisiered, and 2.77.775 have beer verifisd. The State tme; emmmiwd 10 eomplee
AADHAR Seedimgijmé 30™ dune 2018,

Staws of closing Imhm Awaas Yojana by Mart:h 2018

4.1, A total of 13.241 TAY honses have been reported as mmmpietc. as on 1¥ April’17, Qut of
~which the State has coimmitied to complete 5153 1AY Rouses by March 33" 2018, Whils
8,083 ‘houses eaniot be completed despite best of efforts. The Qtate has informed that
recovery progeedings would “be completed agﬁnst TIAY  houses wlxich were given
mnstalments, and could not be completed
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. III?E@:;;J‘T&&‘PMA Y-G Er;:pfﬂmi;tglf_éﬁ!!ifi#ﬂﬂf;&?f?-é R e

1. House construction Targets 2018-1%
1.1, Nationally 1 cro9g hosses have to e campleted by December 2018. The target for State of
Urtar Pradesh for the Year 2016-17 s 5,715,258, and- for Year 2017-18 is 3.96,594. The State had

committed:to complete £,00.000 houses by March 31 2018, while the roadmap fov gompletion of
«emaining houses by Deczanber 2018 as following:
(S1ate has requested to reallocate 80,600 in

general category as per State request)

e et e

I S

it
\ September’ 18-
Gooker 18

November' 18

—

1.3 Additionsl mrgei and fiid requisition -

The Siate has mgﬁgstﬁd an.additional target of 1 0,000 houses for 2018-19. An aclditiqnai-fnnd_
requivemant of§835.84 erares. il Octoher 2018 has been put forth by the Saie to accomplish the

additional targots reguested. Projecied requirement of Central Share:

¥ n Aprii-18 s 294528 orore
% hineto Aug~18 . Ry 515424 crote
W Bepl.to 0ot -Rs ?-36.32 crore

It was h’ighﬁ'g;hf{sa'-by Secretary, U.P with high performance presents the strongest case for receiving
additonal targets, and-Ahe reguest of the State will be considered onee distribution of targets for 201 8-
19 is undertaken by WMoRD: '
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Pan for Mason Training 2018-19 _

in terms of a roadmap for rural mason training for year 2018-19, a target of training and certifying
90,000 rural masons lics ahead of U.P. tn addition the State has also proposed to train 1000
Master Trainers/Demonstrators. in thi_s regard; the State plans to finigh the process of digiribution
of targels among districts and empaneliing of Training providers by June 2018. :

Proposat for inclusion of new beneflciaries in PMAY-G — statug of various stages of the
process s suggested / envisaged in Ministry of Rural Devclupmenf OM dated 22" January

20318. _
The State reported that survey s being conducted to identify any additional households that

deserve to be benefitted under PMAY-G. Also, the Stat regnested for rolling out of the

application being developed for addition of new beneficiaries
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